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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO 797 OF 2024 

Gautam ... Applicant 

Versus 

State of U.P & Ors. . .:1,./; ." .. Respondent

RESPONSE ON BEHALF OF THE RESPONDENT NO.�. 

UTTAR PRADESH POLLUTION CONTROL BOARD, IN 

COMPLIANCE TO THE ORDER DATED 17.04.2025 PASSED 

BY THE HON'BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, DELHI 

.. / 
;,s· 

(.?,� 
I, Geetesh Chandra, aged ab�ut 47 years, S/o Shri 

Radhe Shyam Chandra presently posted as the Regional 

Officer, Uttar Pradesh Pollution Control Board (hereinafter 

referred to as UPPCB), do hereby solemnly affirm and state on 

oath as under: 

1. That in the official capacity mentioned above, I am

acquainted with the facts and circumstances of the case

and as such I am competent and authorized to swear this

affidavit.

2 JUL 2025 1
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Respondent No.-7, M/s. Shree Bhageshwari Papers Pvt.

Ltd. (Unit-1 and Unit-2), 9th Km Stone, Bhopa Road,
Muzaffarnagar, Respondent No.-8. M/s. Agarwal Duplex

Board Mills Ltd., 4th km Stone. Bhopa Road,
Muzaffarnagar, and Respondent No.-9, M/s. Tehri Pulp
and Paper Ltd. (Unit-1 and Unit-2), 9th km sfone. Bhopa
Road, Muzaffarnagar. -�.,,,.��

�l,._l 

A copy of the detailed inspection reports of the above said
units are collectively 
Annexure No.-R3/1. 

being annexed 

.,.o, 

herewith as

That as per the inspection undertaken by the U PPCB, the

units in question have been found compliant with respect

to treated effluent discharge norms under Water
(Prevention and Control of Pollution) Act, 197 4 and
emissions through stack has also found within norms
under Air (Prevention and Control of Pollution) Act, 1981,

as amended.

6. That the present response on behalf of the Uttar Pradesh
Pollution Control Board is being submitted before this

Hon'ble Tribunal for kind perusal and consideration. -.'\� ....
�Q

DEPONENT 

2 2 JUL 202S 
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ANNEXURE-R3/1

DETAILED FACTUAL INSPECTION REPORT OF THE UNITS IN COMPLIANCE TO HON'BLE 

NATIONAL GREEN TRIBUNAL (NGT) ORDER DATED 17.04.2025 IN ORIGINAL APPLICATION 

NO. 797/2024 IN THE MATTER OF GAUTAM VS STATE OF UP. 
--------------------- --------
------------------------ ---=-

-
-========---=======--=======-=======-

1. M/s Tirupati Balaji Fibres Ltd., 9th Km. Bhopa road. Muzaffarnagar

S.No.

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

ComRliance Status and Factual ReRort 

Name and Address of Industry 

Date of Inspection 

Industry Operational status 

Consent status 

Process 

Raw Material 

Product & Capacity 

Water Pollution Management 

Water Consumption 

Borewell 

NOC from UP Ground Water 

Department 

Effluent Treatment Plant Details 

Operational Status of ETP 

Max. treated effluent discharge 

permission 

Water Sample Collected (Yes/No) 

OCEMS installed at ETP outlet 

Air Pollution management 

a. Boiler capacity

b. Boiler operational status

c. Stack details

d. Type of APCS installed

M/s Tirupati Balaji Fibres Ltd. 

9th Km, Bhopa road, Muzaffarnagar 

11.07.2025 

Operational 

Consolidated Consent & Authorization (Air and Water) valid 

upto 31.12.2029 (Annexure-1) 

Manufacturing of Writing, Printing and Kraft paper

Waste Paper 175 MT/Day 

Kraft/ Writing & Printing Paper 150 MT/Day with 

Captive Power Generation Capacity 0.5 MW 

600 KLD 

01 borewell with flow meter 

Valid upto 18.01.2027 

Raw effluent Collection Tank, Bar screen, Hill screen, 

Equalization Tank, Primary Clarifier, Aeration Tank, 

Secondary Clarifier, Dual Media Filter 

Operational 

350 KLD 

Yes, Sample collected from outlet of ETP and deposited to the 

Regional Laboratory UPPCB, Bulandshahr for analysis. 

Parameters found within the prescribed norms. Analysis 

report annexed as Annexure-2. 

Installed, connected with CPCB/UPPCB server and found 

operational 

15TPH 

Operational 

Stack height - 30 m 

Multi -Cyclone & Wet Scrubber 

1 
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